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TRANSFERPETITION(CIVIL)NO(s).5520F2007

NISHAKASHYAP Petitioner(s)
VERSUS
ROHITKASHYAP Respondent(s)

(With appln(s) for stay)

Date:24/01/2008 This Petition was called on for hearing today.

For Petitioner(s)
Mr B. K .Choudha ry, Adv.
Mr. E.C. Vidya Sagar,Adv.

For Respondent(s)
Mr Sumit Kr Kh atri, Adv.
Mr. Ashwani Bha rdwaj,Adv.

UPON hearing counsel the Court made the following
ORDER
Counter affidavit is filed.

List before the Hon'ble Court.

(MP.BHADRAN)
Registrar
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